FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India
(Insolvency Resolution Process of Corporate Persons) Regulations, 2016)

FORTHE ATTENTION OF THE CREDITORS OF SN CINEMA ADVERTISING PRIVATE

LIMITED
RELEVANT PARTICULARS
1. | Name of Corporate Debtor SN CINEMA ADVERTISING PRIVATE
LIMITED .
2. | Date of Incorporation of Corporate debtor 1™ April, 2010
3. | Authority Under which corporate debtor is Registrar of Companies, New Delhi
incorporated /Registered Under the Companies Act
4, Corporate Identity Number /Limited Liability | CIN: U22222DL2010PTC201 113
Identity of corporate debtor
3. | Address of the registered office and principal | Current Registered office Address:
office (if any) of corporate debtor A 419 B, 4TH FLOOR, SOMDATT
CHAMBERS| SBHIKAJI CAMA PLACE NEW
DELHI New Delhi DL110066
Previous Registered Office Address:
A-210 & A-211/5, lind FLOOR, SOMDATT
CHAMBERS], BHIKAJI CAMA PLACE, NEW
DELHI New Delhi DL110066
6. | Insolvency Commencement date in respect of | 03™ January, 2023 (Copy of order received by
corporate debtor IRP on 05" January, 2023)
7. | Estimated Date of closure of insolvency 2% July, 2023 (180" day from the date of
resolution process commencement of Insolvency resolution process)
8. | Name and Registration Number of Insolvency | Mr. Parveen Kumar Jain
Professional acting as Interim Resolution IBBI/IPA-001/1P-P-02022/2020-2021/13110
Professional
9. | Address and Email of the Interim Resolution | 501, Lane no, 3A (Band Gali), Chanderlok,
Professional as registered with the Board behind Sanatan Dharam Mandir, New Delhi
National Capital Territory of Delhi 110093
Email: parveen_2817@yvahoo.co.in
10, | Address and Email to be uwsed for 501, Lane no. 3A (Band Gali), Chanderlok,
Correspondence with the Interim Resolution | behind Sanatan Dharam Mandir, New Delhi
Professional, if different from those given in | National Capital Territory of Delhi 110093
serial number 9
Email: nclt.sncinema@gmail.com
I, | Last Date of Submission of Claims 17" January, 2023
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of
creditors in a class (Three names for each
class)
14. | (a) Relevant Forms and (a) Web Link:-

(b) Details of authorized representatives _

are available at:- e

https://ibbi.gov.in‘home/downloads

- {b) Not applicable
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Notice is hereby given that the National Company Law Tribunal, Bench — I1I, New Delhi ordered the
commencement of a Corporate Insolvency Resolution Process against SN CINEMA ADVERTISING

PRIVATE LIMITED on 03" January, 2023. It is pertinent to note that copy of order was received by IRP
on 5" January, 2023, The creditors of SN CINEMA ADVERTISING PRIVATE LIMITED are hereby
called upon to submittheir claims with proof, on or before 17" January, 2023 to the Interim Resolution
Professional at the correspondence address mentioned against entry No. 10 only,

The Financial creditors shall submit their claims with proof by electronics means only. All other creditors
may submit claims with proof in person, by post or electronics means,

A financial creditor belonging to a class (Not Applicable), as listed against the entry No. 12, shall indicate
its choice of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [Not Applicable] in Form CA.

Submission of false or misleading proof of claims shall attract penalties.
,"""-_'l."'M\“
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S\ gl /S ryete Jo—
oy // Parveen Kumar Jain
—— Interim Resolution Professional
For SN CINEMA ADVERTISING PRIVATE LIMITED
Correspondence Address: 501, Lane no. 3A (Band Gali),
Chanderlok, behind Sanatan Dharam Mandir,

New Delhi National Capital Territory of Delhi 110093
Email: parveen_2817@yahoo.co.in, nelt.sncinema@gmail.com

Place: New Delhi
Date: 07.01.2023
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iR CAN FIN HOMES LTD.

i $C0-3, 1st Floor, Sector-14, Sonepat-131001, Ph: 0130-2235101,
CanFin Homes Lid M. 7625079179, Email: sonepat@canfinhomes.com
: CIN NO. L85110KA1987PLC008699
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Enforcement of Security Interest Act 2002 and in exercise of the powers under the said Act and Security Interest (Enforcement) Rules,
2002, issued a demand notice on the below mentioned dates calling upon the following borrower(s)/co-borrowers/guarantors to repay the
amount mentioned in the notice with further interest at contractual rates till date of realization within 60 days from the date of receipt of the
said notice. The borrowers having failed to repay the amount, notice is hereby given to the borrower and the public in general that the
undersigned has taken possession of the property described herein below, against each borrower, in exercise of powers conferred under
Section 13(4) of the said Act read with Rule 8 of the Security Interest Enforcement) Rules, 2002 on dates mentioned hereinafter.

STATE BANK OF INDIA

Branch office at Sanganeri Gate, M | Road, Jaipur, Rajasthan - 302003.

POSSESSION NOTICE (As per Rule 8(2) of Security Interest (Enforcement) Rules, 2002)

Whereas the undersigned being the Authorized Officer of State Bank of India under the Securitization, Reconsiruction of Financial
Assats and Enforcament of Security Interest Act, 2002 and in exercise of the powers confermed under secfion 13(12) read with Rule 8 of
the Security Interest | Enforcement) rules 2002, issued Demand Moticas upon the Bormowers/Co-borrowers mentioned below, to repay
the amount menticned in the notice within 60 days from the date of receiptof the said notice.

The borrowerCo-borrowers having failed to repay the amount, notice is hereby given to the BorrowerCo-borrowers and the pubSc in
genaral that the undersigned has taken possassion of the property described herain below in exercise of powers conferred on him/ har

CIM: L748990L 197G H0052TE
Regd Office | HUDCO Bhawan, India Habilal Centre, Lodhi Road, Mew Dedhi-110003,
YWebsile ; wwawhudco.angin, Emal; bondredempioni@hudea.ong

nd Urban Development Corporation Ltd.
(A Govt. of India Enterprise)
G5T Moo 0TAAACHOEIZANZF

Tel | D1-24649610-21, 24648193495

REDEMPTION OF HUDCO BONDS ISIN MO, INEDI1ADTAEST and ISIN No.
INEDITADTET I, 2012 HUDCO Tax Free Bonds Trancha — | Saries-1 (ISIM Mo,
IMEQITAQTEST) and 2012, HUDCO Tax Free Bonds Tranche — Il Serias-1
(ISIM Mo, INEQ31ADTETI) are maturing as per below schadule.

PUBLIC NOTICE

Sr— o ty . under Section 13(4) of the sai!:l Act read with Rule B of the said rules onthe I:naluw-mlenﬁnneli dates. . ISIN Maturing Date | Record Date Last date of Pledge
No.| and guarantors : prof Demand Notice amount 9 possession The BorrowenCo-borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealings Removal
) T with the property will be subject 1o the charge of Slate Bank of India INEDI1ADTAST [ 160202023 25012023 2407/ 2023
{1 WS Mona Jaim— [House  No.-T34B(PToperty 1D-T00CZATUZT3), [ 31:10:2022—Rs. 15,06, 1597 03:01:2023 i ; INED31A07873|  28/03/2023 DB/D32023 03032023
W/o Mr. Mukesh  |Mohalla Kalan, Near Durga Mandir, Within the M.C. and interest Mame A0 Atdress of Bomawars Baription of Drapmdyllas & c— dnmmda:i o The Bondholders whose holdings are in pledge position are required to
Jain and limit of Sonepat, Sonipat, Haryana-131001 thereon & Date of Demand Notice Date of Possession Possession Notice (Rs.) the pled r:g 4 fpiheg bp bkl I 4 gl
Mr. Mukesh Jain S/o|North by : Gali, East by : Gali, West by : House of 1. RENU PANDEY, ALL THE PIECE AND PARCEL OF IMMOVABLE | Rs. 16626681 (Rupees | | =000 s B e o e T o e e o o
Mr. Sohan Lal | others, South by : House of Shyam Lal 2. KUND PANDEY, PROPERTY BEARING FLAT NC-1(FF-01) ON FIRST | SixteenLakh(s)SixtyTwo | |!nformed that in case of non-removal of pledge, the interest and
. ’ ot onan S— 3. RITESH PANDEY. FLOOR FRONT SIDE ADMEASURING 60 SQ. YDS. | Thousand Six Hundred redemption payment will be made as per the list of bondholders on the
Z. | Mr Harikishan S/0 [HouSe at ward NO.-5, Khéwat N0.-08T, Khata No.-| 91.10.2UZZ Rs. 20,27,403/-] U4.U1.2UZo |.E. 50.16 50. MTRS.. PART OF KHASRA NO- 512 above record date made available by Depositories/Registrar to the issue.

all having address at, PLOT NO. 49, KH. NO.
203, UPPER GROUND FLOOR, EXTEMDED
LAL DORA, BEHIND SHALIMAR, DELHI -
110084.
LoanMo.RHAHDELOOOOG6395(PROOTS03TE)
Demand Motice Date: 30th June 2021

Sixty Eight Onfy) as on

Ravi Dutt and 30th June 2021

Mrs. Ritu W/o
Mr. Harikishan

623, Killa No.-151/2, Ram Nagar, Mahmoodpur Road,
Near R.K. Hindu School, within the revenue estate
and M.C. limit of Gohana, Tehsil and District-Sonepat,
Haryana-131301. North by : House of Dharambir,
East by : House of Rajesh Kumar, West by : House of
Ravinder Kumar, South by : Gali

The borrower’s aftenfion is invited to provisions of sub-secfion (8) of section T3 of the Act, in respectof fime available, To

and interest
thereon

All concerned may kindly visit Bonds Tab on the HUDCO website:

www, hiudeo.org.in for required information/details.
Place: Mew Dalhi
Date: 07.01.2023

MIN., SITUATED WITHIN ABADI LALDORA OF
VILLAGE BURAR! DELHI- 110084 AND PROPERTY
BOUNDED AS UNDER - EAST- OTHERS
PROPERTY, WEST- OTHERS PROPERTY, NORTH-
ROAD 20 FT. WIDE, SOUTH- PFROPERTY NO. FF-02
Date of Possession: 5-Jan-2023

The Borrower's attention is invited to provizions of sub-section (8) of section 13 of the Act, in respect of ime available, to redesm the

General Manager
Resource Mobilisation

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
VISTAR CONSTRUCTIONS PRIVATE LIMITED OPERATING IN REAL STATE SECTOR AT DELHI

redeem the secured assets. The borrowers in particular and the public in general is hereby cautioned not to deal with the secured assets [Undar Regulation 364 (1) of the Inschency and Bankrupbcy
property and any dealings with the property will be subject to the charge of CFHL for the amount mentioned against each Place: Delhi Sdi- Authorized Officer, (insalvency Rescluion Pracess lor Corporate Persans] Reguiations, 2016
property along with further interest thereon till the date of realisation. Date: 07/01/2023 State Bank of India | S | Relevant Particulars Dutall
‘Date T 06.01.2023; Place - Sonepat Sd7/=, Authorised-Officer, Cam FimHomes Ltd] 1. | Mame of the corporate deblor along Vistar Constructions Private Limited
with PAN/ CIN! LLP Na. U70109DL1992PTCO50575
2. | Addrass af tha megishared affica C-23 Graaler Kailash Enclava, Part-l, Maw Delhi,
i | Az, | ICosoromat) g, | B | | Ted ” -
TATA No | Legal Heir(s) / Logal ' e possession| I3, | URL of website _ | mpsiivistar-cirp.n _—
TATA CAPITAL HOUSING FINANCE LTD and | Re : 4. | Detals of pace where majorly ol | The company awned 1 entie besement oo Suated
. presentative/ fixad assats are located a1 Bazement C-23 Greater Keilash Enclave, Part-l, New
Registered Address: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam Marg, Branch| Guarantor(s) A |Dami-110048
Lower Parel, Mumbiai - 400013. 12] 930 [Mrs. NEELAM SINHA|Rs 2022512 [RupeesTwenty | s 19,15000 | Rs. 191500 | Physical 8."| Tnstalled capacity of masn il
Branch Address: TATA CAPITAL HOUSING FINANCE LIMITED, B-36, 15t & 2Nd Floor, 818 |(Borower), M RANIAN | Lakh Tweety Too Thousad | (Rupees | (Rupees One Lacs pragucs! services
Lajpat Nagar - Part 2, Above Hdlfc Bank, New Delhi 110024. 8 | SRIVASTAV (Co-bomower], Mis | FiveHundred TwelveOnly) | Nimeteen Lacs | Ninety One . | A
NOTICE FOR SALE OF IMMOVAELE PROPERTY INSTAMAZE INFOTAINMENTS 079018 Fifteen Thousand Five financial year balance sheat is available afer 2017)
(Under Rule 9(1) of the Security Interest (Enforcement) Rules 2002) PRIVATE LTD. Co-barrower), Thousand Only)| Hundred Only) Ninies of engioyeed wolien | NIL

E-Auction Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(1) of the Security Interest (Enforcement) Rulas, 2002

Motice i= hereby given fo fhe public in general and im paricular o the below Bormower and! Co- Bormower. or their legal
heirsirepresentalives (Borrowers) in particular that the below described immovable properly mortgaged 1o Tata Capital Houging Finance

Description of the Immovable Property: All that piece and parcel of the Unit No. RO188 161201/ Flat No. 1201, {2BHK), 12TH Floor, 8.
Block- B 16. ECO Village -1, build up on Plat Mo, B, Sector-1, Greater Noida {Noida Extension], Uttar Pradesh- 201301, area admeasuring
795 5q. Feet. Super built up area

Furthar details including 1ast
available financial slatements
iwith schedules) of two years,
lists of creditors, ralewant dates

Can ba reguastad o RP &l Email ID: cim.wopi@gmail. com

; 95045 | MR, MANOS SINGH R, 50 BH 25- (R Fi Es Rsg Phwsical for subsequent awanls of tha
Lid. (TCHFL), the Possession of which has been taken by the Authorised Officer of TCHFL, will be sold on 28-01-2023 on “As is where 2 63 | RAWAT MRS. Lakh Eigﬁt:,- Ei;htumsa;m 36,50,000/- (Rupees 3.65,0000- (Rupees y process are avakabie at
is" & “As is what is” and “Whatever there is" basis for recovery of outstanding dues from below mentionad Borrowar and Co- SANTOSHI SHAH Tiwo Hundred Forty Five Only) | Thirty Six Lacs Fifty Thmﬂ' | a0 *:aixr;.- Five 8. | Eligibsity for resolution apglicants | Can be requested i RP ol Emall 10 © cip.vepEigral. com
Bomowers. The Reserve Price and the Eamest Money Deposit is mentioned below. Notice is hereby given that, in the absence of e Thausand Only) Thousand Only) f-l"d_li_'f_li_'zﬂlm 25{2)fn) of the Cade
any postponement! discontinuance of the sale, the said secured assat | property shall be sold by E- Auction at 2.00 PM, on the said 02-05-2020 : il O P
28-01-2023. The sealed envelope containing Dermand Draft of EMD for parlicipating in E- Auction shall be submitted to the Authorised | Description of the Immovable Property: All That Reskdential Property- FLAT NO. T 1/8-217, 17TH FLOOR, BLOCK-2, TOWER-T-1, VH{ e S SEMONPLOL SRR | I
Officer of the TCHFL on or before 27-01-2023 till 5.00 PM at Branch address TATA CAPITAL HOUSING FINANCE LIMITED, B-36, 1514 | PLUT NO. GHOZCSECTOR-1, NCR MONARCH, GREATER NOIDAGAUTAM BUDDH NAGAR, UTTAR PRADESH-ZMM307 11| Date of lsus of provisional st of [ 2410112023
2Nd Floor, Lajpal Nagar - Parl 2, Above Hefc Bank, New Delhi 110024, ADMEASURING SUPERAREA: 1435 50 FL with other amenities mentioned in Builder Buyer Agreement prospective resclution applicants
The sale of the Secured Assel Immaovable Property will be on “as is where condition is” as per brief particulars described herein below | 14.| M6 | MR AMIT KUMAR | Rs. 74.74,550)- (Rupess Seventy Rs Rs. Physical 12. Lgia: tlljal:a for aﬂbm!mnlnrulf 200172023
' I 4 My provsional s
$t] Loan | Name of Borrower(s rT——— q 334 | CHOUBEY. MRS. | Four Likh Seventy Four Thousand | 42,50,000- (Rupess | 4,25,0001- [Rupess Shjficiohe : e —
No| Alc. |/ Co-borrower(s) ’ Demand Notice Pri ' i:'ﬂ"l’:;' Pu:’;ﬁ;fm 6 | REKHA UPADHYAY | Five Hundred Fifty Nine Only} Farty Two Lacs Fifty | Four Lacs Twenty Five 18] Procem avaR i D SRmA T popIpigtateom =
No | Legal Heirls) / Legal T1-09-2020 Thousand Onily) Thousand Only) Amit Agrawal
and | Representative/ : Resolution Professianal
Branch Gugranh:ris} Description of the Inmovable Property: All That Residential Property- Flat no, T-1/C-502, 5th Floor, Block-C, PROJECT NAME- Reg No.- |Egh|gp,u,.gmp:§|;l}l;t;;|“=u;;1;:{?;;5
- : NCR MONARCH SITUATED AT GH-02/C SECTOR-1, GREATER NOIDAWEST, UTTAR PRADESH- 201306, MEASURING AREA OF Date = 06/01/2023 H-63, Yijay Chowk, Laxmi Nagar, Delhi-110092
1.| 95963 | MR DANISHAHMAD SI0 | Rs. 69,177861 (Rupees Sity | Rs3650000- | Rs 385000- | Physical |00 ccc ] b et sl et
65 | ME. ALAUDDIN AHMAD. | Mine Lakh Seventean Thousand | (Rupees Thirty Sic | (Rupees Thres
MRS, AZARA KABIR W/O | Seven Hundred Eighty Six Onfy) Lacs Fifty Lacs Sixty Five 15.| 963 | MR. PREETAM Re. 76,396,642\ (Rupees Seventy Rs. Rs. Physical | FORM A ]
9 | KUMARIANKITA Hundrad Forty Twao Oniy) Forty Two Lacs Fifty | FouwrLacs Twenty Five [Under Regulation & of the Insalvency and Bankruptcy Board of India
Description of the Immovable Property: All piece & parcels of Residential Flat bearing Mo. T-1/B-T17, 17th Floar, Type - B, I]1I]9‘EIHI:]= Thousand Only) Thousand Only) {Insolvency Hﬂl.'agsnlutiun Pracess for ﬂu::lynrate Fer&uﬂiﬂ egulations, 2016]
Admeasunng 1455 Sq. Feel, situsted at NCR Monarch, Block - 7, Plot Mo, GH-2C, Sector 1. Greater Noida (West) - 201301 :
(Lttar Pradesh). Description of the Immovable Property: &1l That Residential Property- Flat No. T-1/C-510, 10th Floor, BLOCK-5, TYPE-C, TOWER- T, F&%‘;:g ;ﬁ":‘f&ﬂéﬁﬁIE‘:{L“;ﬁ%iﬁ%‘[ﬁ:?&"
21958 | MR_NITIN VATS S0 MR VINOD | Rs. 78,04 489 (Rupses Seveny | Re75.000001 | Rs. 750000 | Physical | PROUECT NAME- NCR MONARCH SITUATED AT GH-02C SECTOR-1,GREATER NOIDA WEST 201306 - ADMEASURING SUPER. T YT
704 | BHUSHAN SHARMA,. MRS.|Minelakh FourThousand Four| (Rupees | (Rupees Seven AREA: 168050 FL T Tiame of Corporais Debior SN CINENA ADVERTIEING FRIVITE LRTED
4 | ANURADHAVATS ALIAS ANURADHA | Hundred Eighty Nine Onily) Seventy Five Lacs Fifty 16.| 946 | MRS, SMRITY | Rs. 78.40,670/- |Rupees Seventy Eight Rs. Rs. Physical o e e
SHARMAWIO MR_NITINVATS Py Lacs Ondy) | Thousand Only) 352 | SARIN. Lakh Forty Thousand  Six Hundred | 42,50,000/- (Rupees | 4,25.000/- (Rupees = A'uhi;u}#.f'iﬁjr o :Eﬁ]’éé:éﬁ'ﬁ}s g pr
Saw Farty T Fi Four Lacs Ty Fi ' g " '
Description of the Immovable Property: Al piece & parcels of Residential Apariment/Unit bearing Na. 1501, 14th Fioor, Type — C, i o '”T’ﬁ*;umm;;‘? “‘%ﬂiﬁinz‘ﬂﬂnﬁiﬂ'“ ncapoala gt | Under he Camparies Act.
Admeasuring Covered Area 1666 Sq. Feetand SuperArea 1975 Sq. Feet, Situated al Tower- 02, RPS Auria, RPS City, Revenue Vilage 01-08-2020 4. Eﬁﬂﬂﬁgerzgf?ﬁgﬂ'rﬁgﬁ%ﬁﬂ” V2z2EzmLanipTea0t
of Palwal & Baselwa, Seclor— 88, Tehsil & District Faridabad - 121001 (Haryana), Description of the Immaovable Property: Al That Residential Property- FLAT NO, T 1/C-412-8, PLOT NO. GH-02/C, SECTOR-1, NCR 5. |Address of he registerad office and Current Regd. Office: A 418 B, #1h Fioor, Samdalt
3.| 986 | MR.HARBINDER | Rs. 1965842 (Rupees Nineteen Rs. Rs. Physical | MONARCH, GREATER NOIDA, GAUTAM BUDDH NAGAR, UTTAR PRADESH-201307 - MEASURING AREA: 1680 50Q. Ft. prinzpal office (i any) of Carporate Dabéar | Chambers 1, 5 Bhikaji Cama Piace New Delhi-11 0068
025 [ SINGH ANAND. | Lakh Sixly Five Thousand Eight | 3440000/ (Rupees |  3.44,000i- (Rupees 17.| 955 | MR. RAJESH | Rs. 83.64,258/- (Rupees Eighty Thres Rs Rs. Physical Mi:iaﬁﬂﬁhﬁiﬁamﬁ;i 154"5,.-””'
2 | MRAJTKAUR | Hundred Forty Two Only) Tharty Four Lacs Forty | Theee Lacs Forty 418 | KUMAR, Lakh Sidly Four Thousand Two | 4250000 (Rupees | 4,25.000- (Rupess Dielhi- 110068
12-05-2021 Thousand Cinly} Four Thousand Ony) T | MR. CHARAN | Hundred Fifty Six Only) Forty Two Lacs Filty | Four Lacs Twenty Five . Insd'mnnf!.'émmrtg'ghal'gdalw 03rd January, 2023 {Copy of ander received by
ety | Bt al Lorparale !
Description of the Immovable Property: All That Residential Property- FLAT BEARING NO. C-1705 flaar 17th Tower C at MARINA SINGH 01-08-2020 Thousand Ginly) Thousand Q) . T i 3:“15";;“‘:?5&?{”"1“ —
I ' i ‘
SUITES GH-3M, PARKTOWN N1 24 GHAZIAGAD- 201012 MEASURING AREAT195 5 FT Description of the Immovable Property: All That Residential Property- FlatNo, T-1/C416, 16th Floor, Block- 4th Tower- T-1, PROJECT resalulon process commencenenl of nsavency resolulon pracess|
4,102 | MR. ABHIJEET | Rs 2276,209/- (Rupees Twenty Rs.35.75,0004- Rs. 357500 | Physical | NAME- “NCR MONARCH" SITUATED AT GH-02/C SECTOR-1, GREATER NOIDA WEST- UTTAR PRADESH- 201306 - i it o vty IO b i vl s e OO
BS1 | DEENATH. MRS. | Two Lakh Seventy Six Thousand | (Rupees Thirty Five | (Rupees Three Lacs ADMEASUIRING AREA Super Area: 1680 SQ. Ft, R AR oty k- 00 A 0es ;
10| SHRRBeRbaT | oibedcd Moo Lo Sevom ey | o sen Trousac 18.] 932 | MR. SHASHI | Rs. 22.29,348/- (Rupees Twenly Two | _Rs.33,85,000 Rs 336500~ | Physica & [Address & mai of e ere resohlan | 507, Lane No. 34 (Band Gab), Chanderick, behing
18065021 Gng-hy) i ) 614 | DEVI.MR. | Lakh Twenty Nine Thousand Three | (Rupees Thirty Three | (Rupees Three Lacs e e i il
Description of the Immovable Property: Al that piece and parcel of the FLATIAPPARTMENT NO. C-1401, Admeasuring 61.55 Sg Mt 8 |KAPILDEQ | Hundred Forty Eight Oniy) Lacs Eighty Five | Thirty Eight Thousand T TS e e = Lﬁ'“;:'; Th (Band Gﬁﬁ e
of Carpat Area (662,52 5q. FL), on the 14th Floor In TOWER - C. along with Garage/Covered Parking and Pro Rata Share in the commen SAH 20.08-2021 Thousand Oniy) Five Hundred Cnly) {ccroapondenca with the Inkgei Sanatan Dharam Mandr, Shahdara, Delhi-110082
area in the project known as 'MARINA SUITES' Situated at Plot No. GH- 371, PARK TOWN, N.H.24, Village - Shahpur Bamhetia, Resciutian Professicnal E-mail: ncht.sncinemai@gmail.com
Pargana, Dastes, Toh, And Dist, Ghaziabaad, Utar Pradesh e Description of the Immovable Property: ALL PIECE AND PARCEL OF THE PROPERTY - FLATND, T-UB-201 ATPLOTND. GH- |t oo o amr i
' ' : 02/C, SECTOR-1, SHUBHKAMMNA MONARCH GREATER NOIDA DISTRICT GAUTAM BUDH NAGAR. 201301, MEASURING AREA, T . Tt ool t:-ll
5. 103 M H S H E H A RE-. "1'5.3291 E.'I' |:RU|JEE5- F'Dl'lj' Sﬂ; Rs. 35.?5.Eﬂll}.f- Rs. E.ET,EDDI'- Fﬂ}'Eﬂ:al SUEHAHE-'!'-' 135{] SQFT 1 E‘:j’:lfﬂlniﬂf E:E-:ng{ﬁ-l 'a_":l'- ;T‘;’ﬂﬂr'ﬁﬂﬁfg]ﬂf Apphicable
503 | SAXENA. Lakh Eighly Two Thousand Nine | (Rupees Thity Five | (Rupees Three Lacs . MRy
28 | MR. ABHISHEK | Hundred Eighteen Only) Lacs Seventy Fiva | Fifty Seven Thousand 19, | 965 | MRS. NUPUR GUPTAW/O | Rs. 21,85 5000 (Rupees Twenty Rs. 34,50,000/- Rs. 345000 | Physical b e
2%, L0 6 | MR AJAY BHUSHAN 3/0 | Five Hundred Only) Lacs Fifty Thousand | Lacs Forty Five in aclass {three names for each class)
Description of the Immovable Property: All that piece and parcel of the property Apartmant No. 1801 Tower No. C, 18TH Floor, Total MR, KAMTA PERSHAD TV Qnly) Thousand Only} e P AT eyt TR e
area 1240 Sq. FL (115,20 Sq. ML) Carpet area 662.52 Sq. Ft. (6155 Sq. Mt), situated at Piot No. GH-311, Park Town, Village Shahpur el e T T Rl ol e
Bamhetia, Tehsiland Distt. Gaziahad Utter Pradash Description of the Immovable Property: All that piece & parcels of Residential Apariment/Flat bearing Mo. 1701, 17th Floor, are available at '

Admeasuring 820 Sq. Feet Le. 7617 Sq. Mirs., Situated at Tower Orchid in Fragrance, Plot Mo. GH - 04, Sector 3, Siddhartha Vihar, Metice is hereby given that the National Company Law Tribural, Bench - Iil, Mew Delni ardered the

6.| 10083 | MR. Rs 42,26, 3801 is due and payable by you under Agreemen Rs. Ris. Symbolic commancamant of & Carporsla Insolvency Resolulion Procass sgainst SN Cinema Adwvertising Private
812 & | PRADEEP | no, 10093812 and an amount of 14,05.2021 an amound of | 34,40,0000- 3.44,000/- Ghaziahad - 201010 (Uter Préster), _ _ _ Limitad cn 03t January, 2023, It is pertineri to niote that copy of order was recsied by IR on Sth
10243 | MAIR. Rs40,482/- is due and payable by you under Agreement No, | (Rupees Thity | (Rupees Three 20. | 969 | MR. DHIRENDRAVERMA | Rs. 69,11,886 (Rupees Sixly Rs. Rs. 4,65,000- | Physical January, 2023,
464 | MRS. JAYA | & 10243464, totaling to Rs42 67 462(Rupees Forty Two | FourLacs Forly | Lacs Forty 128 | SI0 MR. HUKUM CHAND | Nine Lakh Eleven Thousand Sie | 46,50,0000- (Rupees | (Rupees Four The criedilors of SN Clnema Advertising Private Limited are herey called upon o submit thelr cdlaims
PRADEEP | Lakh Sixty Seven Thousand Four Hundred Sixty Two only) Thouwsand | Four Thousand 2 | VERMA. Hundred Sixty Six Only) Forty Six Lacs Fifty | Lacs Sixty Five Wilhvprook, om or beforei 1714 -lilmual:r 2023 to the Interim Resolutian Professionsl at the comespandance
imad s ':Irll:";l Drll:f'} —1 Thousand 'Dnhjll Thousand Dnl!ﬂl adiress menlisred aganslen r'-'N‘J 1':":""” . . .
14-05-2021 9-02-2022 Tha Financial crediars shall submil hair claims with proof by electonics means oaly, All othar creditars

may submd claims with proof in person, by pest or electnanics means,

A linancial crediter beloaging 19 2 class (Mol Applicable), & listed agaens!ihe entry Mo, 12, shall indicate
its choice of sulhonised represantative from amoeng $he thres insolvency prafessionals listed ageins: entry

Description of the Immovable Property: All That Residential Property- FLAT BEARING NO. 1606, Floor 16th Tower JAZZ at RHYH,
CCOUNTY'PLOTMNO. 16 E, SEC-1, GREATER NOIDA-201308 MEASURING AREA 1360 SQFT

Description of the Immovable Property: All that piece & parcets of Residential UnittApartment Mo, 1101, 19th Floor, Type—A, Block-B,
Admeasuring 1270 5g. Feet (SuperArea), Situated at JNC Greenwoods, Plot No. GH =1, Sector-03, Vasundhara, Ghaziabad - 201012

7.| 100 | MR. NARENDRA RE.41,1?.4?E"-|:HUPEEG FI:IIT:.' One Rs. 34 40 000/- Rs. 3.44.000/- S:,-'mhnlic: [LHt&T Pradesh), Me 1:!-.1-33.:.:|E-5-ELI1|ID'iEEL‘| Eepmsnjmla':wl}‘ll'-ed?ss[ﬂul.ﬂ.ppﬁtahl-ﬂln F-:_lr:nCP.
KUMAR Lakh Saventsen Thousand Four R Thitke F Ry Thisa L ) Submission of false or misleading proof of claims shall attract penalties.
490 housand Four | (Rupees Thitty Four | (Rupees Three Lacs 21| 106 | Mr. AYUB KHAN Rs. 19,19,087/- (Rupees | Rs. 13,3800 Rs. 133800~ | Symbolc PRy R e
81 Jﬂﬁﬁrﬂ:ﬁgﬁgﬁﬂ Hundrad Sevanty Eight Only} Lacs Forty Thnus.an-:l Forty Four T_h:uusand 267 | (Borrower) . Minateen Lakh Ninefeen (Rupees Thirtzen {Rupees One Lacs Date - 07012023 Interim Resohution Profiessional for SN Cinema Advertising Private Limited
- 14-05-2021 Only) Only) 07 | Mes. NIEARA.E-EEAM Thousand Eighty Saven Only) Lacs Thirty El-gh.t Th_m:,r Thraa Thousand | Phace: Mew Delhi Reg. No.: IBBUIPA-001/1P-P-02022/2020-20211310)
Description of the Immovable Property: All That Residential Property- FLAT BEARING NO. 2108, 215t fioor Tower JAZZ at RHY THM \Go-ommomer]. 30-03-2020 Thousand Gny) | Eight Hundrad Only) FORM A
CCOUNTY GH-16E, SEC-1, GREATER NOIDA-201308 MEASURING AREA 1360 SQFT Description of the Immovable Property: ANl That Residential Plot Situated at Khasra No, 301, Area Admeasuring 83,61 Sq. Mir. .. 100 ~ PUBLIC ANNOUNCEMENT _
8| 101 | MR. SAMEER Rs. 3050,093- (Rupees Thity | Rs 3232000 | Rs 3.23.200- (Rupees | Symbalic | Sq. Yds. Sduated at Village- Kanja Dass Pur, Tehsil & District Bareily, Uttar Pradesh-243001. With common amenities written in the Sale Wi mm‘uﬁ ?-!Jiii"?ﬁ?ﬁﬁf;u?:fﬁmﬁiﬂ"ﬁ&ﬁ -
170 | SAURABH OJHA. Lakh Fifty Thousand Ninety Three | (Rupees Thirty Two Three Lacs Twenty Deed. Bounded - East - House of Ravi Kumar, Wast .- Plot OF Sirajjudin, North - Seller property, South ;- 14 feet wide road FOR THE ATTENTION OF THE CREDITORS OF MJS DIAMOND ITINFRACON PRIVATE LIMITED
31 | MRS. SUSHILA iy Lacs Thity Two | Three Thousand Two 22 [ 101 [Mr. SAURABH | Rs 8853.706/ (Rupees Eighty |  Rs. 78,00,000/- Rs. 7,80,000/- Physical RELEVANT PARTICULARS
PRALHAN 14-05-2021 Thousand Only) Hundred Only) B57 | AGARWAL.. Mrs. DIVYA | EightLakh Fifty Three Thousand |  (Rupees Seventy | (Rupees Seven Lacs Y [T T SIAMOND ITINFRACON PRIVATE LIMITED
Description of the Immovable Property: A8 That Residential Property- FLAT BEARIMG NO. 2103, Floor 215t Tower JAZZ at RHYTHM i :{.E.D'T-IE EGP.&;';MAT rs. | Seven H”ﬂ?ﬂ,,ﬁfﬂﬁm Eight Lacs. Only) Erghtg.-ﬁﬂ':fn]usand 2. |Date of incerporation of corporate debtor 31/07/2007
; > YN M
CCOUNTY' GH-16E, SEC-1, GREATER NOIDA-201308 MEASURING AREA 1280 SQFT : 21-01-2020 3. [Authariy under which comporate debtor is Companies Act, 1956, Regustrar of
9. | 100 | MR. PAWAN | Rs. 44.69.719/- (Rupees Forty Four Rs. Rs. Symbolic | Description of the Immovable Property: All that piece and parcel of the Schedule - A Item No.1- Al That Residential Apariment incorporated | registersd Companies, NCT of Delbi & Haryana, New Delhi
094 | KUMAR Lakh Soty Mine Thousand  Seven | 34,40,000- (Rupees 3.44,000/- (Rupees IFlat Unit beaning Flat Mo. 5, Situated at 3rd floor of Plot No. 188-C, Along with Car Parking Situated at Sabvation Army Marg, Civil Lines, 4. |Corporate |dentity Mo, | Limited Liahilisy U454000L2007PTC 165488
00 | KOTYAL. | Hundred Nineteen Only) Thirty Four Lacs Forty | Three Lacs Forty Four Barailly, Uttar Pradesh-243001. Area Admeasuring 120 58 {Covered Area) Sq. Mir. With common amenities written in the Sala Deed. Iderification No. of cerporate debtor
1305-2021 Thousand Only) Theusand Only) Bounded in the Manner as Follow: Moeth: Corridor of Fiat No.04; South: Salvation Army Marg; East Property of Surjeet Singh; West: 5. |Addreas af the registered olfice and principal |Registered Office: C-10¢3, FIRST FLODR,

Fiat Mo. 06; Item Mo. 2- All That Residential Apartment [Flat Linit beanng Flat No. 6, Siteated &t 3rd floor of Plat Mo, 188-C, Along with Car
Parking Situated at Salvation Arrvy Marg, Civil Lines, Barailly, Uttar Pradesh-243001. Area Admeasuring 91.506 Sq. Mir. With commaon
amenities written in the Sake Deed. Bounded in the Manner as Follow: Morth: Corridor of Flat Mo.3; South: Salvation Army Marg; East: Flat E.

VASAMT VIHAR NEW DELHI Northi East
0L 110067

and January, 2023 10rder was pronownced on

Description of the Immovable Property: All That Residential Property- FLAT BEARING NO. 2206, Floor 23rd Tower JAZZ al RHYTHM office (if anyl of corporate debioe

CCOUNTY' GH-16 E. SEC-1, GREATER NOIDA-201308 MEASURING AREA 1360 50U FT

Insalvency comenencement date in respest of

99 | MR J"I"[.JTI Hundred Seventy Two Only) Thli‘l}' .'l-m Lighc ghil‘l‘ﬁf Theoe Thotsand. Twe 23.| 105 | MR. SHARAD SINGH. | Rs. 20,98.751/- (Rupees Twenty Hs. Rs. Physical Cowrt-l in C.P. Nu: IB-1103/NDi2020 and _
MEHHF. ...... Two Thousand Only) Hundred Ol 608 | MRS. SUMAN DEVI Lakh Mmety Eight Thowsand | 219,00.000/- [Rupees 210,000V [Fupees copy of arder received by IRP throwgh email
14-05-2021 R W ncreg. S0l 45 | MRS. VANDANA SevenHundred Fifty One Only) | Twenty One Lacs Two Lacs Ten from NELT an 0510112023
Description of the Immovable Property: AN That Residential Property- FLAT BEARING NO. Z203, Floor 22nd Floor Tower JAZZ at SINGH 21-01-2020 Only) Thousand Chnly) 7. |Estimated date of clesare of insadvency Znd July, 2023 (02.07 2023)
EHYTHMCCOUNTY' GH-16E, SEC-1, GREATER NOIDA-201 308 MEASURINGAREA 1280 SOFT ctioniof fiel able Property: All That Residental Plotof Land area Adrm 56,09 50, M 12,80 8. Vs, Appron] resolition process
3 : ——| Description of the Immov ¥ bt e R CoNNTg Lo, o WU G DU 9. Y03, APETCE, B. |Naene and registration number of the Rajiv Bajaj
1. Ejf: g&gTEHSHMI E;E i‘ifhﬂ ?:;1;5;?‘?;:;::5 zgluu.nuﬁ.(ﬂum jlgulm;?tﬁupegs Physical :Smr:m;izrg;rgr;nﬂ{haya MNo.42, 123, 193, Paragna Girdharipur, District Bareilly, Uttar Predesh-243003. With comman amenities written salvency profussional acting s interin IBEIPA-DD2/IP-NODZTEIZ017. 1811 DB3I4
MR. ASHIT Six Hundred Seventy Four Only) Twenty Mine Lacs Two Lacs Ninaty UL ' it me““_’“"al
KUMAR 02-09-2020 Only) Thousand Only) §. |Address and email of the imterm resolution | B-268, LOWER GROUND FLOOR,
professional, as registerad with the Board CHHATARPUR ENCLAVE, PHASE-2,

MEW DELHI- 110074
Email: rbajajip@gmail.com

B-268, LOWER GROUND FLOOA,
CHHATARFUR ENCLAVE, PHASE-2,

Description of the Immovable Property: All That Residential Proparty- FLAT No. T-10A-820, 20th FLOOR, BLOCK- 8, TOWER-T-1,
PROJECT NAME- MCR MONARCH SITUATED AT GH-D2/C SECTOR-1 GREATER NOIDA WEST, UTTAR PRADESH- 201306,
ADMEASURING AREAQF 115550, F1, ™

Al the Auction. the public generally is imvited to submit their bid(s) personally. The Borrower(sCo-Borrower (s} are hereby geven last chance to pay fhe total dues with further imerest within 15 days from the date of pubBication of this notice, fading which the Immovable Property

Address and e-mail 1o be wsad for
correspondence with 1he interim resolutian

will be sold a5 per schedule. The E auction will be stopped if, amount due as aforesaid, with interest and costs (including the cost of the sahe) are tendered to the Authorised Officer or proof is given to his satisfaction that the amaunt of such secured debt, inlerest and costs has prafss donal EﬂiﬂfﬁHz:ﬂ:a —
been paid befora the date of the auction. No officer or other parson, having any duty to perform in connection with this sale shall, however, direcily or indirectly bed for, acquire or attempt to acquire any interest in the Immovable Property sold. The sale shall be subject {o the ; sl
conditions prescribed in the Security Interest {Enforcement) Rules, 2002 and bo the following further conditions: 11. [Last date for submission ot claima 17th January, 2023

Tha E-auction will take place through portal hitps:/fwww.bankeauctions.com on 28-01-2023 between 2.00 PM to 3.00 PM with limited extension of 10 minutes each. 12 [Classes of creditors, if any, under clausa (k) of |Nat Applicable

sub-seciion [BA) of section 21, ascertaimed by
the integim resolution professional

Names of Insolvancy Prafessionals demified
to act as Authorized Represantative of
creditors in 8 class {Thre= names for each class|

Terms and Condition: 1. The pariculars specified in the Schadule herain below have been statad {o the best of the information of the undersignad, but the undersigned shall not be answarabla for any error, misstaternent or omission in this proctamation. In the event of any
dizpute arising as to the amount bid, or as fo the bidder, the Immovable Property shall at once again be put up fo auction subject to the discretion of the Authorized Officer. 2, The Immovable Property shall not be soid below the Reserve Price. 3. Bid Increment Amount will be:
Rs. 10,000/ (Rupees Ten Thousand Only) 4. Allthe Bids submitted for the purchase of the property shall be accompanied by Eamest Money as mentioned above by way of a Demand Draft favoring the “TATACAPI TAL HOUSING FINANCELTD." Payable at Branch address. The 13
Demand Drafts will be retumed to the unsuccessful bidders after auction. For payment of EMD through NEFTIRTGSAMPS., kindly contact Authonsed Officer. 5. The highest bidder shall be declared as successful bidder provided abways that helshe is legally qualified to bid and
provided further that the bid amount is not less than the reserve price. It shall be in the discrebon of the Authorised Officer to decline acceptance of the highest bid when the price offered appears so dearly madequate as bo make itinadvisable to do so. 6. For réasons recarded, it
shall be in the discretion of the Authonsed Officar o adjournidscontinue the sale. 7, Inspection of the Immovable Property can be done on 17-01-2023 between 11 AM to 5.00 PMwith prior appointment. 8, The person declared as a successhul bidder shall, smmediately after 14.
such declaration, deposit twenty-five parcent of the amount of purchase maney/bid which would include EMD amount o the Autharised Officar within 24Hrs and in default of such deposit, the property shall forthwith be put o fresh auction/Sale by private treaty. 8. In - case the
initial daposit is made as above, the batance amount of the purchasa monay payable shall ba paid by the purchaser o the Authorised Officer on or before the 15th day from tha date of confirmation of the sale of the property, exclusive of such day, orifthe 15th day be a Sunday or
other holiday, then on the first office day after the 13th day. 10. In the event of default of any payment within the period mentioned above, the property shall be put bo fresh auction/Sale by private treaty. The depositincluding EMD shall stand forfaited by TATACAPITAL HOUSING
FINANCE LTD and the defaulting purchaser shall lose all claims to the proparty. 11. Details of any encumbrances, known to the TATACAPITAL HOUSING FINANCE LTD, towhich the property is liable: Nd. Claims, if any, which have been put forward to the property and any other
known particulars bearing on its nature and value: NIL. The Intending Bidder is advised to make their own indegendent inguiries regarding encumbrances on the property mcluding statufory liabiliies arears of propery tax. electricity etc. 12, For any ofther details or for procedure
onling training on e-auction the prospeciive bedders may contact the Service Provider, C1 INDIA PYT.LTD., Address: G1 INDIA PVT.LTD. 3rd Floor, Plot Mo 68 sector-44, Gurgaon, Haryana-122003 Mob, - 8866682937 & Phone ; 7291881124 1125 1126 Email ID:
gujarat@ctindia.com | supportfibankeauctions.com or Manish Bansal, Emai id Manish. Bansal@iatacapital com Autharised Officer Mobile No 8588983696, Please send your query on WhatsApp Mumber —999907866%. 13, TDS of 1% will be applcable and payable by the
highest bidder over the highest declared bid amounl. The payment needs to be deposiled by highest bidder in the PAN of the owner! barrower|s) and the copy of the challan shall be submilted to our company. 14, Please refer 1o the below link provided in secured credilor’s
website www, htlps: bty JGNEC2 for the above detalls. 15, Kindly also visit the link: hitps:fwww.latacapital comiproperty-disposal biml Please Note - TCHFL has not engaged any broker/agent apart frorm the mentioned auctioning parner for salefauction of this property
Interested parties should only contact the undersigned or the Authorised officer for all queries and enquiry in this mattar,

Mot Bpplicable

|a) Relevant Forms and
{bh Detadls of asthoried representalives
arg awasahla at-

Notice is herely given thai the Natienal Cempary Law Teibunal has ordesed the commencement of a
corporate imsatvency resolution process of the DIAMOND ITINFRACON PRIVATE LIMITED on 03rd
Jarwary, 2023 arder veas pronounced on 03[01/2023 by Hen'ble NCLT, New Delhi Courd-1ll in C.P, No.
IB-1103/ND2020 and copy of order received by IRP through email frem NCLT en 0510112023}

The creditors of DIAMOND ITINFRACON PRIVATE LIMITED, are hersby called upon to submit their
claims with proot onor betors 17th Jarmary, 2023 to the intarm resoletsan professsonal at the address
manticned against entry No. 10.

The financiad crediters shall submat their claims with proof by efectranic means only. All ather creditors
may submel the chaems with proof in parson, by post or by electronic means.

Submizzion of false or misleading proofs of claim shall atiract penaltias. Rajiv Bajaj

Web Srik:hitps:|(ibhi gos.infhome (downloads
Phyzical Address: Nat Applicable

Place:- Dalhi Sdi- Autharized Gﬂ‘rm'-

i Date : 7-01-2023 IRP of DUAMOND ITINFRAGON PRIVATE LIMITED
Date :- 07-01-2023 Tata Capital Housing Finance Ltd. Place : New Dalhi IBBIIPA-00Z/IP-NO0Z76/2017- 18/10834
ffmnm:l“.Ep'-lﬂ .. . .. . New Delhi - ® .
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Dwated This OFth day of lanuary , 2023, Place: Dethl  Adv. Prashant Rewat [Mob)9958450315

EAURELL {1@1 DO [YGUR-GUKRK-UIUUZZ, UZU0GURK-GUR-014404, UZIGUR-GUR-U106/30, UZIGUR-GURK-UI3500 SR UZZGURK-GUK-
019615.. WiFa-RUT-AA: . 25,31,845/-, . 2,86,000/-, . 2,97,152/~, %. 4,69,000/~ 3R F. 4,26,156/~ FeA TG 28-11-2022 T . 44,35,319/~ (=
i WiETeHeh T 3 1), ThHoleR, WE-ATegehl 3R serehepatatl el A/ R war: 1) Fad off WA el uiscter Tepet, S0 Sifgha eaTereal gRT Ui,
2) ¥ ot WA o USehvel WIS, S ST eeRehdl gRT Ui, FeR 1 3iR 2 w1 et : 4R arett e, T, wiwmee, sRamn-121102.
3) ot o&wur, UF SR fHE, 4) SWd U, el weHu, e 3 iR 4 1 fam: swAwd, 9w Ve, fora, wierere, giEmn -121102
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